
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE SITTING AT CHENNAI

(Under Section 18 (1) read with Section 14 (1) of
the National Green Tribunal Act 2010)

APPLICATION No. 118 of 2021 (SZ)

D. Sakthivel,
S/o. Devaraj,
No.23, Main Road,
Pavai Thanneerpandal Palayam, Periyasemur
Erode District - 638 004 …  Applicant

--Vs--

The District Collector
Erode District,
Collectorate Complex, State Highway 96,
Erode - 638 001 and others … Respondents

INDEX TO ADDITIONAL DOCUMENT FILED BY THE APPLICANT
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1 CPCB Guidelines dated 16.08.2021 for siting of Petrol Pumps
near to Water Bodies

1 – 9

Filed by :

V.B.R. Menon
Counsel for Applicant

Place : Chennai-600078 Mobile ; 9384762930
Date   : 26.08.2021 E-mail: vbrmenon@gmail.com
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BEFORE THE HON'BLE NATIONAL
GREEN TRIBUNAL SOUTHERN ZONE

SITTING AT CHENNAI

Original Application No. 118 of 2021 (SZ)

D. Sakthivel,
S/o. Devaraj,
No.23, Main Road,
Pavai Thanneerpandal Palayam,
Periyasemur
Erode District - 638 004 ... Applicant

And

The District Collector
Erode District
Collectorate Complex,
State Highway 96
Opp. District Court,
Palayapalayam,
Erode - 638 001 ... Respondents

and 7 others

ADDITIONAL DOCUMENT

V.B.R Menon, B.E, MBA(IIMA), LLB,
(Ms – 23 / 2012)

Counsel for the Applicant
Ph: 9384762930


